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UNSTARRED QUESTION NO. 116 

TO BE ANSWERED ON 20.07.2023 

 

JJM in Tamil Nadu 

 

116. SHRI VELUSAMY P.: 

 

Will the Minister of JAL SHAKTI be pleased to state: 

 

(a) the details of the number of households which have been provided with pure drinking water 

connections under the Jal Jeevan Mission (JJM) in Tamil Nadu; 

 

(b) the total amount of money Fixed and collected under public participation contribution for Har 

Ghar Nal connection; 

(c) whether exemption is given to rural areas and SC/ST villages for contribution under the scheme; 

(d) if so, the details thereof and if not, the reasons therefor; and 

(e) the timeline fixed for providing Har Ghar Nal connection to every household in rural areas under 

the JJM? 

 

ANSWER 

 

MINISTER OF STATE FOR  JAL SHAKTI 

(SHRI PRAHLAD SINGH PATEL) 

 

(a) to (e) Government of India is implementing Jal Jeevan Mission (JJM) in partnership with States, 

to provide tap water in adequate quantity, of prescribed quality, and on regular and long-term basis, 

to all rural households in the country by 2024. 

As reported by the state of Tamil Nadu, as on 17.07.2023, 66.15 lakh additional rural households 

have been provided with tap water connection since the launch of the Jal Jeevan Mission (JJM). 

Thus, as on date, 87.91 lakh (70.03%) households out of 125.53 lakh households are having tap 

water connection in Tamil Nadu. 

It is envisaged under the JJM that, the community will contribute 5% of the capital cost of the in-

village infrastructure of the water supply scheme through which they get tap connections, in cash 

and/ or kind and/ or labour in hilly and forested areas, NE and Himalayan States and villages having 

more than 50% SCs and/ or STs population as against 10% in other villages. It is also provided in 

the Guidelines that the Gram Panchayat and/or its subcommittee, i.e., Village Water.& Sanitation 

Committee/ Pani Samiti/ User group etc., may consider exempting individual contribution from 

poor, infirm, divyangjan or widow with no sources of steady income. Details of fund collected 

towards community contribution under Jal Jeevan Mission is not maintained at Government of India 

level. 
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